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S.No Particulars Late fee(Rs)
1 Delay in submission of Quarterly
submisions beyond scheduled date
a. Upto 30days delay 2,000
b. 31 to 60 days 5,000
c. 60 to 90 days 10,000
d. More than 90 days Penalty as per Act
2 Extension of time for completion of
project
a. Upto 03 months 25% of basic fee
b. Above 3 months & up to 6 months 50% of basic fee
c. Above 6 months & up to 1 Year Equal basic fee
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